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CA No.59/NCLT / (M AIj) I 2076

Order
Company Appeal No.59/ 58.59/NCLTAyIB/]vIAH/2016

For R6 having sought time for filing reply in this case, R6 is at liberty to file

the reply within 2 weeks hereof.

List this matter for hearing on23.3.2017.
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B.S.V. PRAKASH KZfunn
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)
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